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inability    to    put    up    the 
element of popular contribu- 

tion to schemes where    such 
contribution is prescribed. 

  

 

HIGHER SECONDARY EDUCATION 

345. SHRI SITARAM JAIPURIA: Will 
the Minister of EDUCATION be pleased to 
state: 

(a) the names of State Governments 
which have not favoured the system of 
Higher Secondary Education; 

 

(b) what are the reasons for which 
these States have not favoured this 
system; and 

(c) what are the decisions arrived at 
the recent meeting of the All India 
Higher Secondary Advisory Council? 

THE   MINISTER   OP   EDUCATON 
(SHRI M.  C.  CHAGLA):   (a)   Gujarat, 
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Madras,    Maharashtra,    Kerala    and 
Uttar Pradesh. 

(b) Due to difficulties of personnel 
and finance. 

(c) The All India Council for 
Secondary Education at its meeting held 
in October, 1963 recommended as 
follows: — 

(i) The national pattern of secondary 
education should have an 
underlying uniformity 
throughout the country. 

(ii) The desirable national pattern is 
as under: — 

(a) a total schooling of 12 years 
should be given to students 
admitted at the age of 6 in 
class I; 

(b) the last 4 years should 
constitute the secondary stage 
of education; 

<c) an examination called higher 
secondary part I should be 
provided at the end of the fintt 
two years of the secondary 
stage in order to enable 
students to take up specialised 
and diversified courses at the 
secondary stage; 

<d) the examination at the end of 
the secondary stage should be 
called the higher secondary 
part II examination; and 

(«) the standard to be attained at 
the end of the secondary stage 
should approximate to the old 
Intermediate standard and 
make the student eligible for 
admission to the 3 year degree 
course without the necessity 
of having to go through any 
other preparatory course like 
the P.U.C. 

<iii) The transition to the desirable 
pattern may take    place 

in one step or in two stages-(i) 
by the addition of oi year at the 
end of the 10-yet course; and 
(ii) by the add; tion of another 
year to tt 11-year course. The 
schoo which have been 
upgraded 1 the 11-year higher 
secondai pattern should be 
deemed 1 have covered the first 
stag The students who complei 
these courses successful! 
should continue to be eligib to 
the 3-year degree cours 
Further, there should be paril is 
the syllabus adopted ft (a) the 
9th and 10th class* of the 
traditional secondai schools 
and the upgrade schools and (b) 
the PUC ar the 11th class of the 
upgrade 11-year schools. 

(iv) All States and Union Ten tories 
should take effectii steps to 
move towards achiei ing the 
desirable pattern wit! in a 
reasonable time and i steps 
should be taken whit runs 
counter to the nation pattern. 
In particular, whei the 
schooling period is years it 
should be immediat ly 
Increased to at least years. For 
a 10 year scho the examination 
at the end • the 10th class 
should be call* higher 
secondary part I to ii dicate the 
incompleteness the school 
course. 


